
GOVERNMENT OF INDIA
MtNlsTRy OF COI{SUMER AFFAIRS, FOOD & puBltc DtsTRtBUTtoN

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
STARRED OUESTION NO.3I4

TO BE ANSWERED Oil {orr{ AUGUST, 2O2{

PAYMENT OF SUGARCANE DUES

*3'4. SHRIMATI SUMALATHA AMBAREESH:
SHRI D.K. SURESH:

Will the Minister of GONSUMER AFFAIRS, FOOD AilD PUBLIC
DTSTRIBUTTON 5ttatr€r rrF*, sr{c gt{ grft]ff,{, hT{ur d* be preased to
state:

(a) whether the Government is aware that there rs huge detay :n makingpayments to sugarcane growens by sugar mi[s;

(b) if so, the detairs arong with the totat number of farmers who havereceived tate payment from the sugar mirts during the rast three years,
year-wise and State-wise;

(c) whether the Government has taken any steps to ensure that
sugarcane growers are paid their atrears by sugar mills; and

(d) if so, the details thereofil

ANSWER
MlNlsrER oF coMMERcE & INDUSTRY' coNsuMERAFFArRS, FooD &

PUBLIC DISTRTBUTION AilD TEXTILES
(sHRt PTYUSH GOYAL)

(a) to (d): A statement is taid on the Tabte of the House.



STATEMENT REFERRED To ttt REpLy TO PARTS (a) To (d) OF THESTARRED QUESTION I{O. *3'4 DUE FOR ANSWER Oil {O.OS.2O2{ IN THELOK SABHA.

(a)to(d): Payment of cane prlce to sugarcane growing farmers by the
sugar mills is a continuous process. The Gentral Government does not
maintain farmer- wise rist. In sugar seasons 2017-1E,201a-', & 2019-2,,,
cane price payabre to sugarcane tarmers on art lndia basis was Rs. E5{7g
crorer Rs. 86723 crore & Rs. 75g45 cfore respectivery. with a view to
improve the tiquidity position of sugar mitts and enabting them to make
timely payment to farmers, the Government is taking various interventaons
from time to time tike promoting divercion of excess sugar to ethanot
through various measures, providing assastance to sugar mirts to offset the
cost of cane, fixation of Minimum se[ing price of sugar, extending
financial assistance to sugar mi[s for maintenance of buffer stocks,
extending financiat assistance to sugar mils io faciritate expo]t of sugar,
extendlng soft loans to sugar mills, etc. As a resutt of these measures,
cane arrears for sugar seasons 20,17-1gr 20rg-{g and 20lg-20 came down
to Rs. 193 ctr 4O3 crand Rs. 142 cr respectively.

The Sugarcane (Control) Order, {966 stipulates payment of cane
price within 14 days of suppry of sugarcane. The powers to eniorce the
provislons of Sugarcane (Control) Order, {966 with regard to payment of
cane dues of farmers is vested with the state Governments as they have
necessary field tormation for its imptementation. Gentrat Government from
time to tame issues advisory to the State Govemments for ensuring
clearance of cane prace arears of farmers and to take action agaanst
defaultlng mills and keep reviewing the posifion.


